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of the Government as well as the process of 
planning so as to make planning largely 
indicative. Liberalisation of the economy is 
consistent with indicative planning. The 
Planning Commission will have to concentrate 
on anticipating future trends and evolving 
integrated strategies for achieving the highest 
possible level of development of the country 
in keeping with the internationally competitive 
standards. This will call for the creation of a 
culture of high productivity and cost efficiency 
in the Government both at the Centre and in 
the States, and the Planning Commission will 
have to play the role of a catalyst. 

Analysis made by    Planning    Commission 
Regarding   Macro-Economic   Imbalances 

378. SHRI MENTAY PADMANA-BHAM: 
Will the MINISTER OF PLANNING AND 
PROGRAMME IMPLEMENTATION  be  
pleased  to  state : 

(a) whether the Planning Commission has 
initiated any indepth analysis of the causes of 
the recent macro-economic imbalances ;  and 

(b) whether the Planning Commission has 
been asked by the Finance Ministry for its 
reaction for smooth integration of the  
economy  with  the  global  system ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PROG-
RAMME IMPLEMENTION (SHRI 
GIRIDHAR GOMANGO) : (a) and (b) The 
cause of macro-economic imbalances have 
been studied in preparing the Eighth Five Year 
Plan and the annual Plans. The growing fiscal 
gap and depletion of foreign exchange 
resources created a situation which put severe 
strain on the economic system leading to 
import curbs, high rate of inflation and 
recession in industry. Corrective measures 
have been initiated under the Eighth Five Year 
Plan, which also stipulated a reformed policy 
regime on trade, technology, transborder 
capital flows and financial sector. These will 
smoothen the integration of the Indian 
economy :with the global  system. 
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Recommendations made by Commission on 

Irrigation     Pricing 

381. ESI. ASHOK MITRA: Will the 
MINISTER OF PLANNING AND PROG-
RAMME IMPLEMENTATION be pleased to 
state: 

(a) what are the main recommendations 
made to the Planning Commission on Irri 
gation  Pricing ; 

(b) what are the reasons for not releasing 
the Report for public  discussion ;   and 

(c) what steps are being taken by Gov-
ernment to implement the recommendations of 
the Committee that have been found   
acceptable ? 

THE MINISTER OF STATE CIF THE 
MINISTRY OF PLANNING AND PROG-
RAMME IMPLEMENTATION (SHRI 
GIRIDHAR    GOMANGO):     (a)   to   (c) 

The Water Pricing Committee was an internal 
group set by the Planning Commission on Oct. 
1991 to study the Pricing of Irrigation Water. 
Some salient features of the Report of the 
Committee on Pricing of Irrigation Water 
include; treating water rates as user's charge ; 
the objective of water charge is ultimately to 
recover cost ; linking revision of water rates to 
the improvement of the quality of service ; 
revision and implementation of water rates in 
phases; consolidation of the system of farmer 
group management; nip-grading the system to 
higher level efficiency in water use and 
productivity ; setting up of expert's group at the 
State level for working out norms and 
procedure for periodic monitoring; setting up 
of autonomous boards at the State level to 
review policy regarding cost of water, revising 
water rates and introducing a minimum 
financial return criteria. The copies of the 
Committer's Report have already been sent to 
States for their Comments/views. The Planning 
Commission has set-up a Group of officials to 
go into the Report of the Committee. 
"Irrigation" being a State subject, decision on 
water rates can be taken only in consultation 
with the State Governments and Union 
Territories, after the Group of Officials has 
finalised its views on the action to be taken on 
the various recommendations of the Com-
mittee. 

382. [Transferred to 10th December,  1993] 

Persons   below   the   Poverty   Line   in   
the Country Particularly in Gujarat State 

383. SHRl VITHALBHAI M. PATEL : 
Will the MINISTER OF PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) what is the number of persons/ families 
below poverty line as on 30th June, 1993 
belonging to backward classes and Scheduled 
Castes/Scheduled Tribes, State-wise 
particularly in Gujarat State; 

(b) whether there has been any increase/ 
decrease in the number of those families in 
comparison to that of the last year; 

(c) if so, what are the reasons therefor and 


